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ORDER
Matter is listed to today on the memo filed by counsel for petitioner . Already
counsel filed IA 111/17 seeking for restoration of the main petitiona IA 111/17
is taken up today. Counsel filed memo of withdrawal to permit the petitioner to
withdraw IA 111/17, on the ground the claim of the petitioner was satisfied by
the corporate debtor. Memo is recorded. Permission is granted to withdraw IA

111/17. Accordingly IA 111/17 is dismissed as withdrawn.
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